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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL 
BENCH, NEW DELHI 

 
Suo Moto Matter - Original Application No130/2021  

Regarding "18, mostly women, killed in fire at Pune Chemical Unit" 
published in the Times of India, dated 08/06/2021 

 
v/s 
 

 Director of Industrial Safety and Health, Maharashtra 
 

Action Taken Report on behalf of the Director of Industrial Safety and 
Health, Maharashtra. 

 

 

The undersigned on behalf of the respondent No. 4 (Director of Industrial Safety 

and Health, Maharashtra) states as follows, 

i. This office received the information about the incidence of fire in M/s SVS 

Aqua Technologies LLP., Sr No.43/44/45,Gat No.411,Uravade, Taluka:- 

Mulshi, District : Pune, - 412111.at @ 5.45 pm. on mobile (whatsapp). In 

this incident of fire, 17 workers including 15 female workers and 2 male 

workers died and two workers are injured and major damage to the plant, 

machinery, raw material & finished goods has taken place. 

ii. Our officers from pune office visited the site on the same day i.e on 

07.06.2021 at @ 6.30 pm. Officers observed that. 

a) There was smoke at the place and cooling and rescuing 

operation was going on. 

b) During the visit, police and fire fighters informed that 17 

workers were trapped in the fire and same were totally burnt. 

c) Till 11.30 pm cooling operation was going on by fire brigade 
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d) Shri S.P.Rathod, Director of Industrial Safety and Health, 

Maharashtra visited the site on 08.06.2021. 

      
 

iii. The respondent industry ie M/s SVS Aqua Technologies LLP.,                        

Sr No.43/44/45,Gat No.411,Uravade, Taluka:- Mulshi, District : Pune made 

an application for grant of licence  under Factories act 1948 on 04.03.2021. 

Factory is having license number 13841 for 50 workers and  100 HP 

installed power valid till December-2022. But it was learnt that factory was 

operational since last 2 to 3 years. 
 

iv. The factory has taken permission from  this Department for manufacturing 

of chlorine dioxide tablets, powder and gel by using  Sodium Bisulphate, 

sodium chlorite, Sodium per sulphate and Magnesium Sulphate.  But at the 

time of visit, substantial stock of alcohol ( IPA) based plastic sanitizer 

bottles  was found in the factory. That means sanitizer packing/filling was  

also carried out in this factory. Documents  found at the site  and statements 

also confirms this.  

v. Name of  Directors  of the factory :  i) Shri Nikunj  Bipin Shah  ii) Shri 

Bipin  Jayantilal Shah  iii) Shri Keyur Bipin Shah  

 

vi. About Incident of Fire : 

 
From site visit and statement of workers it was revealed that there were two 

rooms in the factory where manufacturing process was carried out. 

Commonly known as Process room-1 and Process room-2.  On the day of 
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accident workers reported factory at about 9:00 a.m. and started working in 

the process room-1 and room-2.  

Workers were engaged in the filling of 5 kg pouches of Sodium Chlorite 

powder for making pouches of component A. On the day of accident 16 

workers from the list of deceased workers were working in process room-2.  

One female worker was working in the laboratory located on first floor. In 

process room 2 components B of 5 Kg pouch packed in inner pouch was 

manufactured and stacked.  

At @ 3.45 pm suddenly a major fire was observed in room no 1 and it 

spread into room no 2 within fraction of seconds   as  the  door between 

room no 1 and 2 was kept open. 

 The worker working in room-1 escaped from the room. All person working 

in process room-2 was unable to escape from the room inspite of two exits 

available one from room 1 and one from room2. Heavy fire made it 

impossible for workers to escape from room 2 and total 17 workers died due 

to burn injuries.  

vii. This Directorate has passed a closure order under section 40(2) of Factories 

Act- 1948 on 09.06.2021 to the factory.  

viii. This directorate  is carrying out a detail enquiry of this incident by collecting 

the necessary evidence, regarding of worker statements, inspection of the 

accident site etc. 

ix. This directorate  will be issuing show cause notice to the Occupier of this 

factory regarding the contraventions which will be observed during the 

course of enquiry and file the prosecution in the court of law under the 

Factories Act- 1948. 

x. The management of factory has declared an ex-gratia amount of Rs. 5 lakh 

each to the legal heirs of the deceased. The Government of Maharashtra has 
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declared an ex-gratia amount Rs. 5 lakh each to the legal heirs of the 

deceased and Rs. 50,000/- to the injured workers. The Central Government 

has declared an ex-gratia amount of Rs. 2 lakh each to the legal heirs of the 

deceased. This ex-gratia amount is in addition to legal compensation 

amount. 

xi. Director of Industrial Safety and Health, Maharashtra and Additional 

Director (I/C)  of Industrial Safety and Health, Pune  will be joining  the 

video conferencing on 16 the June 2021. 
 







ददनननक : 07-04-2021

सनचनलक

औदददगक ससरकन व आरदगग,

महनरनषष रनजग,पसणण ३ 

परवननन ददलणलगन जनगणचण वणरन

परवननन ददलणलगन कनरखननगनचण 

ननव :

शसलक र. - 14441.60 पदहदचलण

SVS AQUA TECHNOLOGIES LLP

महनरनषष शनसन

औदददगक ससरकन व आरदगग सनचनलननलग (कनमगनर दवभनग)

नममनन कमननक ४

(दनगम ६ व ८ पनहणण)  

कनरखननगनचच ननदणच व कनरखननन चनलदवणगनचन सनबनधचचन परवननन 

कनरखननण अदधदनगम, १९४८ आदण तगनसनबनधच असलणलण दनगम गननचगन तरतसदचपमनणण SVS AQUA TECHNOLOGIES LLP गनननन खनलच वणरन कण लणलगन 

जनगणत कनरखननन चनलदवणगनस परवननन दणणगनत आलन आहण.

गन परवननगननवगण गन जनगणत कदणतगनहच एकन ददवशच 50 पगरत कनमगनर लनवणगनस आदण 100 पगरत अशशककत उपगदगनत आणणगनस परवननगच आहण.

गन परवननगनचच मसदत ३१ दडससबर 2020 पगरत आहण.

परवननगनचण नसतनचकरण १ जननणवनरच 2021 तण ३१ दडससबर 2022 पगरत करणगनत आलण आहण.

ननदणच कमननक  :  122102022900666

परवननन  कन   :13841

Factory Name : SVS AQUA TECHNOLOGIES LLP

SR NO.43/44/45,GAT 

NO.411,URAVADE,PIRANGUT,मसळशच,पसणण,महनरनषष,412111

पतन :

SR NO.43/44/45,GAT 

NO.411,URAVADE,PIRANGUT,Mulshi,Pune,MAHARASHTRA,412111
Address :

कनरखननगनचगन इमनरतचचण नकनशण ददनननक 17.02.2021 चगन जनवक कमननक 122100000023667 खनलच मनजमर कण लण गणलण आहणत.

20229औदददगक वगरकरण :

2(m)(i)कलम : 

This Certificate is digitally signed by on.

    दटप : हन कनरखननगनचच ननदणच व कनरखननन चनलवणगनचन परवननन आहण. हन परवननन दणणगनत आलगनमसळण जगन जनगणत हन कनरखननन कससत आहण, 

तगन जनगणस कदणतचहच ववधतन आपदआप बहनल हदत ननहच तसणच जगन जनगणत हन कनरखननन कससत आहण तच जनगन आज ददनननक वणळणस अकसततवनत 

असलगन सनबनधनत गन परवननगनमसळण कदणतनहच हकक व सवनदमतव सदरहम भदगवटदनरनस पनपत हदत ननहच 
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